
 [THE SCHEDULE.]— Rep. by the Repealing and Amending Act, 1950 (35 of 1950), s. 2 and the 

First Schedule (w.e.f. 10-4-1950).  

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


